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O R D E R (ORAL) 
 

 Hon’ble Mrs. Jasmine Ahmed, Member (J) : 

Learned proxy counsel for respondents states that order of 

this Tribunal has been stayed by the Hon'ble High Court vide its 

order dated 04.04.2018 in W.P. No. 3197/2018. 



2 
C.P. 107/2018 

2.     Accordingly, C.P is closed with liberty to revive it subject to 

the outcome of the W.P. No. 3197/2018.  Notices issued to the 

alleged contemnors are discharged. 

3.  Order passed by the Hon'ble High Court dated 

04.04.2018 is taken on record. 

 

(P. Gopinath)                                    (Jasmine Ahmed)  
 Member (A)                                       Member (J) 
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